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HIGH QOUR[ OF DELHI: NEW DELQL
Sher Shah Road, New Dethi

Dated: !SSOQ%L\'\
From: i 541 88—? A

The Registrar General,
High Court of Delhi,
New Delhi- 110003.

lob2.— YoF 2.
No. /G-1/Gaz./DHC/2024
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To,

;/ The Principal District & Sessions Judge, (HQs), Tis Hazari Courts, Delhi. -

“2. The Principal District & Sessions Judge, New Delhi district, Patiala House Courts, Delhi.

. The Principal District & Sessions Judge, North-west district, Rohini Courts, Delhi.

. The Principal District & Sessions Judge, South-west district, Dwarka Courts, Delhi.

. The Principal District & Sessions Judge, West district, Tis Hazari Courts, Delhi.

. The Principal District & Sessions Judge, East district, Karkardooma Courts, Delhi.

. The Principal District & Sessions Judge, Shahdara district, Karkardooma Courts, Delhi.

. The Principal District & Sessions Judge, North-east, Karkardooma Courts, Delhi.

. The Principal District & Sessions Judge, North District, Rohini Courts, Delhi.

. The Principal District & Sessions Judge-cum-special Judge (PC Act)(CBI), Rouse
Avenue Courts Complex, New Delhi.

11. The Principal District & Sessions Judge, South-East District, Saket Courts, New Delhi.
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Sub: Constitution of Designated Courts under the “Banning of Unregulated Deposits
Scheme Act, 2019™.

Sir,

I am directed to forward herewith copy of notification bearing F.No. 1/110/2023-
Jud!/Suptlaw/421-426 dated 12.02.2024 issued by Principal Secretary (Law, Justice & L.A.) for
vour kind information and necessary action.

~
j‘ by >
Yours Sincerely

s T ;
2 NGz,
(Dileep Namrani)

- Assistant Registrar (Gazette-1A)
; ..,_f__(" (\,\,@"9 For Registrar General

OFFICE OF THE PRINCIPy. DISTRICT & SESSIONS JUDGE (HQs) : DELHI

/128<C~ P3g€
No. /
S:b:~Notlflcation. e Dated__]_?_EEB 2[]?4

Copy forwarded for information & necessary action to :

All the Judicial Officers of Delhi Higher Judicial Service, Central, Tis Hazari Courts, Delhi

. The AO(J)/Branch In-Charge, General Branch, Filing Section, Facilitation Cen;:re-cur.n-
E-Sewa Kendra, Office of the ACJ & CMM, (Central), Tis Hazari Courts, Delhi. -

The PS/Reader to Ld. Principal District & Sessions Judge (HQs), Delhi '

The Website Committee (Engtish/Hindi), Tis Hazari Courts, Delhi :

The R&l Branch (Central) for uploading on LAYERS. - ; :

&

( BEDI)
District Judge (Commercial Court)
Officer In-Charge Judicial Branch, Central
For Principal District &Sessions Judge (HQs)
Delhi.
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